
 Title:  Regarding  Business  of  the  House  and  behaviour  of  some  members.

 MR.  SPEAKER:  Hon.  Members,  since  morning  the  proceedings  of  the  House  are  being  disturbed.  |  appreciate  the  anxiety  of  the
 Members  to  raise  the  issue  relating  to  problems  being  faced  by  the  farmers  in  the  country  on  the  floor  of  the  House.  Keeping  in  view
 the  importance  of  the  matter,  the  Chair  is  also  inclined  to  consider  to  allow  a  discussion  on  the  subject  in  any  manner  including  by  way
 of  an  Adjournment  Motion.

 Unfortunately,  some  Members  are  neither  willing  to  listen  to  the  Chair  nor  permitting  the  House  to  debate  the  issue  in  an  orderly
 manner.  |  strongly  deprecate  this  tendency  on  the  part  of  these  Members.  Under  these  circumstances,  |  am  left  with  no  option  except  to
 adjourn  the  House  for  the  day.

 However,  ।  am  still  prepared  to  allow  a  discussion  on  the  subject  tomorrow  in  any  manner  on  proper  notices.

 Now,  the  House  stands  adjourned  to  meet  tomorrow,  the  22nd  November,  2000,  at  11.00  a.m.

 1606  hours

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock  on  Wednesday,

 November  22,  2000/Agrahayana  1,  1922  (Saka).


